NATIONAL COMPANY LAW TRIBUNAL -
DIVISION BENCH - I ( ‘D
CHENNAI

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENINAI
NATIONAL COMPANY LAW TRIBUNAL, HELD AT 10.30 AMON 05 .05 9.9 Y

PRESENT: SHRI Ch. MOHD SHARIEF TARIQ, MEMBER — JUDICIAL
SHRI ANIL KUMAR B, MEMBER - TECHNICAL

APPLICATION NUMBER : MA/694/2019
PETITION NUMBER : CP/64/1B/2018
NAME OF THE PETITIONER(S) : NMATHIYALAGAN
NAME OF THE RESPONDENT(S) : SATYADEVI ALAMURI (LIQUIDATOR)
(G B ENGINEERING ENTERPRISES PVT LTD)
UNDER SECTION : SEC 53(1) IBC
S.No. NAME (IN CAPITAL) DESIGNATION SIGNATURE

REPRESENTATION BY WHOM
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MA/694/2019 IN CP/64/1B/2018 29

ORDER

Counsel for Applicant is present. Counsels for R1 to R9, R11 and R12 are present.
There is no representation on behalf of R10. Counsel for the Applicant is directed to
provide the copies of the Application along with the typed set to the Counsels for the
Respondents. The Registry is directed to issue notice to R10. The Applicant is
directed to serve private notice to R10 and file proof of the same on next date of

hearing. Put up on 03.10.2019 at 10.30 A.M.

S —Ges
(ANIL KUMAR B) (CH. MOHD SHARIEF TARIQ)
MEMBER (TECHNICAL) MEMBER (JUDICIAL)
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